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Government Pensioners

( Shri D. C. Sharma:
140. { Shri A. K. Gopalan:
Shri P. R, Chakraverti:

Will the Minister of Finanee be
pleased to state:

(a) whether the Central] Govern-
ment pensioners have demanded a
revision of the pension rates and the
appointment of a Pension Commis-
sion to inquire into the hardships and
disabilities of pensioners; and

(b) if so, the reaction of the Gov-
ernment of India thereto?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) Yes, Sir. Re-
presentations to this effect have been
received from individual pensioners
from time to time.

(b) Orders were issued on the 16th
October, 1963 granting an ad hoc
increase in pensions. The appoint-
ment of a Pension Commission is not
considered necessary.
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Health Targets for Delhi

147, Shri Shiv Charan Gupta: Wilt
the Minister of Health be pleased
to state:

(a) the provision made in'the Third
Five Year Plan for Delhi for the
following:—

(i) medical
schools;

inspection of

(il) construction of a food labo-
ratory;

(iii) hospitalisation or domi-
cilary treatment of T.B, Patients;

(b) the progress made in these
projects and how much provision has
been utilised so far; and

(c) whether the targets provided
in the Third Five Year Plan are like-
ly to be achieved?

The Minister of Health (Dr. Sushila
Nayar): (a) to (c). A statement con-
taining the required information is
laid on the Table of the House.
[Placed in Library. See No. LT-2282/
64].

Hospital in Gulabi Bagh, Delhi

148, Shri Shiv Charan Gupta: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that land
in Gulabi Bagh has been earmarked
for a hospital;

(b) whether it is a fact that the
land was notified for acquisition and
if so, when; and

been
the

(c) whether the land has
acquired and handed over to
Delhi Municipal Corporation?

The Minister of Health (Dr, Sushila
Nayar): (a) Yes.

(b) The land was notified for acqui-
sition in November, 1962.

(c) The land has been acquired but
possession has not been made over to
the Corporation yet.





